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The Miniotor of Heallh (Shri Kar-
markar); (a) In the old inhabited
areas of New Delhi, the number of
jackals has heen reduced considera-
bly. In the newly developed colonies
the problem has its own peculiarities,
but 1t 18 not possible to state cate-
goricaily whether there has been
any appreciable mncrease an the num-
ber of jackals in these aras.

(b) Regular beats are organised
and the services of three dog-cum-
Jackal shooters armed with shot guns
are utiised by the New Dellu Muni-
cipal Commuttee far kiling tackals.

All-India Women’s Food Council

«g3g, [ Shri Subodh Hansda:
LSM S C. Samania:

Will the Minuster of Food and
Agriculture be pleased to state:

(a) whether it 1s a fact that the All
India Women's Food Council have
been receiving & large amount every
year as grant-in-ad,

(b) whether any other orgsnisation
1s receiving such grant, and

(c) whether there is any arrange-
ment for checkmg the accounts of
such mstitutions %o which grant-in-
aid 15 given?

The Minister of Food and Agricul-
tare (Shri A. P. Jain): (a) No, since
1987-58 the All-India Women's Food
Council has not been receiving any
grant from this Ministry

(b) Apart frora“ an ad hoc grant
sanctioned last year to the Meals for
Millions Association no other grant
has boqn sanctioned to any other
samilar orgamsation by thus Minisiry.

(c) Whenever any grant 13 paid the
nclp‘knt has to satisfy Government
ttat the grant has been spent for the
purpose for which it was sanctioned.
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Subsidiayy Pert at Calcuita

{'Shrl 8. C. Samants:

Shri Subodh Hansda:

Shrl Ram Krishan:

Shri Rajendra Singh:

Dr. Ram Subhag Singh:

Shrimati la Palchoudhrl:

Shri Vajpayee:

*431 ¢ Shri Raghunath Singh:

Shri Bimal Ghose:

Shrimati Mafida Abmed:

| Shri Panigrahi:

| Shrl Trisb Kumar
Chaudkuri:

Shri H, N. Mukerjoe:

Shri 8. M. Banerjee;

Shri Aurobindo Ghosal;

Wul the Mmister of Transport and
Communications be pleased to state:

(a) the progress of work done 8o
far to implement the World Bank
Technical Mission’s recommendations
to set up a deep draft port on the
Western Bank of the River Hooghly ;

(b) how many foreign experts have
examined the possibilities of the pro-
posed deep draft Port;

(c) the places they have surveyed;

(d) whether it 1s a fact that Gov-
ernment propose to establish the said
Port ot Haldie;

(e) whether Government 5 aware
that places at Haldia and south of it
are hable to be affected wi.n periodic
cyclonic storms; and

(1) if so, whether a chart signifying
the cyclonic storms in those areas will
be laxd on the table?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) to (f). A
statement 1s laid on the Table of the
Sabha.

SraTeMENy

(a) The matter 1s still in the stage
of techmoal inwestigations which are
m progress, for the seleciion of a
site for the new Port.

(b) The possibility of setting up an
auxiliary Port te Calcutta has been
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under investigation by M/s Rendal,
Palmer & Tritton, the Consulting En-
gineers to the Calcutta Port Com-
missioners and Mr. Posthuma, Deputy
Director of the Port of Rotterdam. In
addition, the Government of India
have had the benefit of a Report on
the subject by Professor Larras, a
French Enginwer.

(¢) The places thar have been sur-
veyed are Geonkhali, the mouth of
the Haldia, Jensen Sands outside the
outer bars of the River Hooghly, and
Kanike Sands due north of the mouth
of the Dhamma River.

(@) No firm decision has yet been
taken to set up a Port at Haldia.
The question of selection of a site for
the new Port is still under technical
investigation.

(e) The Haldia region which is
about 25 miles from the mouth of the
River Hooghly is not exposed to
cyclonic weather conditions. But
the mouth of the River is exposed to
atmospheric depressions.

(f) A chart 1s under preparation
and will be laid on the Table of the
Sabha as soon as it is available.

Forelgn assistance for Indian Merchant
Shipping

¢432. Shri Harish Chandra Mathur:
Will the Minister of Transport amd
Communications be pleased to state:

(a) what is the source and quantum
of foreign assistance offered to build
up Indian Merchant Shipping; and

(b) how do Government propose to
avail of this foreign ussistance?

The Minister of State in the Minis-
try of Transport and Comamunieations
(Shri Raj] Bsahadur): (a) and (b).
The only substantial foreign assis-
tance for shipping which has actually
materialised so far is the Yen line of
credit from Japan. Out of a total
credit of 18 billion Yen promised by
the Government of Japan, an amount
of 5 billion Yen has been earmarked
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for shipping. Ocrders have been &l-
ready placed in Japan for the build-
ing of one tanker and ou® cargo ship
against this amount. The question of
placing a few more orders to utilise
the amount fully is under =active
consideration.

Import of Foodgrains from U.8.A.

{Shri 8. M. Banerjee:
| Shri Sabedk Hansds:
Shri 8. C. Samanta:
#433. { Shri R. C. Majhi:
Shri Ram Krishan:
Shrl H. N. Mukerjee
Shri Muhammed Elas:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether a new agreement for
the import of foodgrains has been
signed with US.A. in September,
1958:

(b) it so, the quantity of foodgrain
likely to be received this year under
this agreement; and

(c) the terms of agreemgnt?

The Minister of Food and Agricul.
ture (Shri A. P. Jain): (a) and (c).
An Agreement was signed on the
26th September, 1958 with the Gov-
ernment of US.A. for the supply of
foodgrains. A copy of it 13 available
in the Library of the Parliament.

{b) It is not in the public interest to
disclose such information about import
programme.

Inland Water Transport Services in
Bihar and Uttar Pradesh

*434. Shri Shree Narayan Das:
Will the Minister of Tramsporé and
Communications bs pleased to refer
to the reply given to Starred Question
No. 1477 on the 23rd September, 1958
and state:

(a) whether the scheme, for resum-
ing the inland water transport services
formerly run by the Jaint Stqamer
Companies in the Bihar and U.P. has
since been finalized; and

(b) if not, the reasons therefor.





